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C acity durin 
-00 

-33. I!ffiIMATI KRISHNA SAHI: 
Will the Minister of ENERGY AND 

R GATION AND COAL be pleas-
e d to lay a statement showing; 

(a) is it a fact that there is a pro-
po$al to create 18,500 MW ene gy 
c pacity during 6th Plan period; and 

(b) it 80, do Government propo!e 
o distribute it qual!y among the 

St t in order to avoid regio :tal im-
b laneeT 

T.HlS :MINISTER 0 ENERG Y 
AND IRRIGATION AND COAL 
(SHRI A. B. A GHANI KHAN 
CHAUDHURY.): (a) Th Revi ed 
Draft Mh Five Year Plan 1978-83 
:6 a' d recently envisages an addi-
tion ot 17,880 MWs of g nerCltin 
c pacity durin the plall period. 

(b) The additiona: capacity of 
17,880 MWs will be derived from 01'\-

oing and sanctioned proj ects most of 
vlhich are included in the plans of 

arioUg State and Union Territories 
nd some in th Cent al Sector plan. 

Th projec have been included in 
the power pro amme keeping in 
view the proj ected demands Tor 
power in each region. 

1 tio to LOk abh in A m and 
M ghalaya 

*3 - . SHRI P . A. SANG Will 
the Mini ter of LAW, JUSTICE AND 
CO PANY AFFAIRS be plea d to 

t : 

() hether it is a act that elec-
' OIU to 12 seat in m and one 
eat in M ghalaya could not be held 

during 1 t Lok Sabha poa; 

o the rea on th r for; and 
ctlon are ted to 

ar as? 

(SHRI P. S 
Sir. 

SHANKAR): (a) Ye ~ 

b) Out of the 14 parliamentary 
constituencies in Assam, electio 
w e e held only in 2 constituencies, 
namely. l-Karimganj (S.C.) and 2-
Si"char. In a.-Autonomous District 
(Scheduled Tribe) constituency in 
A ssam the p·olling was adj ou.rned 
the Returning Officer ot the Constitu-
ency reported that he wa not in a 
position to mu ter ufficient number 
of Government servantQ to work as 
Presiding Officer and Polli g Officers 
in Polling ~tations. I n -Barpeta 
con t ituency in A~sam and l-Shili01lg 
con tituency in lleghalsya, 11 the 
validly nominated calldidatM '\vit1t-
drew from con t with the resu It 
that the po1J: could not be held. In 
t.he remainin g 10 con titu cie in 
Assam, no nomin tion were .filed. 

(c) The poll in the I -Autonomous 
Districts (Schedul d Tribe) COn!titu-

ncy poll win be held as oon 3! th 
Government of am reportil that 
the conditions there ue . uch as would 
p rmit election being held. As re-
gards the 12 other parliamentary con-

ituencies which have :tailed to el' ct 
member! the El ction Commission i 
r quired under ection 53 () Of the 
Repre entation of the People Act, 
1951 to call upon theae cOllstituenci s 
to elect members when it is satisfied 
that if called upon again, there wtll 
be Il() such failure on the part of 
the e coMtituencies. The Election 
Commi ion i keeping co . atch 
over the situation. The Com.mission 
i at pre nt not il\ a ·tion to y 
a to when th el ions i th e 
con titu nci would be held. 




